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(Brief summary of proceedings)
Thursday, 03 January 2019 / 13 Pausha 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

The Chair paid tributes to Smt. Savitribai Jyotirao Phule, renowned social reformer on her
188™ Birth Anniversary.

Sh. Manjinder Singh Sirsa, Member of BJP paid tributes to the martyrdom of four sons of
Guru Gobind Singh Ji, namely Baba Ajit Singh Ji, Baba Jhujhar Singh Ji, Baba Jorawar
Singh Ji and Baba Fateh Singh Ji.

Sh. Jagdeep Singh, Hon’ble Chief Whip and Sh. Avtar Singh Kalkaji also expressed their
views.

Sh. Manjinder Singh Sirsa, Member of BJP sought to know about the fate of the Notice
given by him under Rule-245.

The Chair ruled that the Resolution could not be moved unless fourteen days notice had
been given.

Sh. Vijender Gupta, Hon’ble Leader of Opposition and other Members of BJP sought to
know about the Notices given by them under Rule-54 & Rule-89.

The Chair stated that he had not allowed any Notices received from Hon’ble Members
except the business listed for the day.

Members of BJP were not satisfied with the ruling of the Chair. They stood up and
started exchanging arguments with the Chair and also disturbed the proceedings of the
House.

Sh. Manjinder Singh Sirsa, Member of BJP came into the well of the House and refused
to resume his seat inspite of the Chair’s directions. Sh. Vijender Gupta & Sh. Jagdish
Pradhan also came into the well.

The Chair named Sh. Manjinder Singh Sirsa, Sh. Vijender Gupta, Leader of Opposition
and Sh. Jagdish Pradhan, Member of BJP for their indecorous behaviour.

As Sh. Manjinder Singh Sirsa, Member of BJP refused to withdraw voluntarily, the Chair
directed the Marshalls to escort him out.

Uproar in the House

The Chair adjourned the House for 15 minutes due to disturbance in the proceeding.

House reassembled.

Hon’ble Speaker in-Chair.

Sh. Saurabh Bharadwaj and others Members condemned the repeated defiant and
indecorous behaviour of Sh. Manjinder Singh Sirsa, Member of BJP in the House causing
disturbance in the House proceedings.

They also demanded appropriate action against the Member.

The Chair referred the matter to the Committee on Privileges.

Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair :

1. Sh. Jagdeep Singh 6. Sh. Vijender Garg
2. Sh. Sanjeev Jha 7. Sh. Rajesh Gupta
3. Sh. Manoj Kumar 8. Sh. S.K. Bagga
4. Sh. Vishesh Ravi 9. Sh. Akhilesh Pati Tripathi
5. Sh. Adarsh Shastri 10. Ms. Bhavna Gaur
Papers laid on the Table :

I.  Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid copies of the CAG
Audit Report on the Annual Accounts of the Indraprastha Institute of Information
Technology, Delhi for the Financial Year 2016-17 alongwith Action Taken
Report (Hindi & English Version) on the Table of the House.
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II.  Shri Satyendar Jain, Hon’ble Minister of Urban Development laid copies of
the following on the Table of the House :

1. The Gazette Notification No.F.16(712)/UD/W/2018/1592 dated 12
November 2018 regarding Delhi Water Board Septage Management
Regulations, 2018 (Hindi & English Version).

2. Action Taken Report on the recommendations of the 4™ Delhi Finance
Commission as per the Cabinet Decision No.2669 dated 01 January 2019
alongwith explanatory Memorandum (Hindi & English Version).

3. The Explanatory Memorandum regarding the action taken on the
recommendation made by the 5" Delhi Finance Commission (Hindi &
English Version) alongwith the Report of the 5" Delhi Finance Commission
(2016-2021) (English Version) in terms of Section 107A(4) of the Delhi
Municipal Corporation Act, 1957.

Shri Satyendar Jain, Hon’ble Minister of Urban Development moved the following
Motion with the leave of the House :
“This House considered and adopts the Action Taken Report of the Government of NCT
of Delhi on the Fourth Finance Commission Report of the Government tabled in the
House today i.e. 03" January, 2019.
The Motion was put to vote and adopted by voice-vote.
Shri Satyendar Jain, Hon’ble Minister of Urban Development moved the following
Motion with the leave of the House :
“This House considered and adopts the Action Taken Report of the Government of NCT
of Delhi on the Fifth Finance Commission Report of the Government tabled in the House
today i.e. 03" January, 2019.
The Motion was put to vote and adopted by voice-vote.
Short Duration Discussion (Rule-55) :
Sh. Rituraj Govind initiated discussion on “problems being faced by Delhites due to
sealing of commercial properties and urgent need for suitable legislation by the
Parliament to provide relief”.
The following participated in the Discussion :

1. Sh. Rajesh Gupta

2. Smt. Sarita Singh

3. Sh. Anil Kumar Bajpai

4. Sh. Saurabh Bharadwaj
Sh. Satyendar Jain, Hon’ble Minister of Urban Development replied the discussion.
The Chair adjourned the House for thirty minutes tea-break.

House reassembled.

Hon’ble Speaker in-Chair.

Statement by the Minister of Transport :

Sh. Kailash Gahlot, Hon’ble Minister of Transport made a brief statement regarding
Fourth Phase of Delhi Metro Corporation Ltd.

The following Members also expressed their views :

Sh. Sanjeev Jha

Sh. Ajay Dutt

Sh. Anil Kumar Bajpai

Sh. Adarsh Shastri

Sh. Pankaj Pushkar

Sh. Somnath Bharti

. Sh. Madan Lal

Sh. Kailash Gahlot, Hon’ble Minister of Transport replied to the discussion.

The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of
Opposition, all the Members of the House and other agencies for their co-operation in
smooth conduct of the Session.

National Anthem — Jan-Gan-Man

The Chair adjourned the House sine-die.

No LA L~

C. Velmurugan

03" January, 2019 Secretary
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